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ACTION TAKEN REPORT
Original Application No. 561 of 2022

In the matter of:
Urvashi Shobhna Kachari ... Applicant
Versus

Union of India& Ors. . Respondent

I. BACKGROUND

1. That, the Hon’ble National Green Tribunal, Principal Bench, New Delhi, in
the matter of O.A. No. 561 of 2022, Urvashi Shobhna Kachari Versus Union
of India ) Ors. issued following directions on 08.02.2023:

6. Accordingly, we allow this application and direct the State to
forthwith take effective remedial measures in the matter. A joint
Committee of Chief Secretary, Uttarakhand, Additional Chief Secretary,
Environment and Forest, Uttarakhand, DGP, Uttarakhand, Director,
G.B. Pant National Institute of Himalayan Environment & Sustainable
Development, Director, Wildlife Institute of India, Dehradun, District
Magistrates, Rudraprayag and Uttarkashi, Chairmen, Zila Panchayats,
Rudraprayag and Uttarkashi Districts may meet within 15 days from
today to take stock of the situation and prepare road map. The
Committee will be free to meet online/offline, to undertake site visits and
interact with stakeholders. The action plan may inter alia include
limiting number of vehicles, type of vehicles, number of tourists, number
of mules, consistent with the carrying capacity of eco-sensitive area. It
may review and plan infrastructure for waste management, disposal of
dead mules and other measures for protection of flora and fauna, safety
precautions, installing locations for CCTV cameras, monitoring
mechanism, control room, developing an appropriate mobile App,
preparing SOP and display boards of do’s and don’ts, demarcation of
areas where activities incompatible with environment are
prohibited/regulated, sources of funds to sustain regulatory measures,
traffic management at suitable locations, compliance of environment
norms including Water Act, Air Act and EP Act, imparting awareness
and education on environmental issues to the tourists, inhabitants and
operators. The action plan may also include discouraging use of food
and products packed in non-biodegradable packaging material,
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encouraging depositing waste at designated places, involving citizens —
the youth, house-wives and senior citizens in guiding tourists in
maintaining cleanliness and hygiene. The taxi drivers and bus drivers
may also be involved in creating awareness among the tourists. The
execution of action plan may be duly monitored in the light of
experience gained, the plan may be revised periodically every seasons
or as per need. Waste processing/management facilities for bio-
degradable and nonbiodegradable waste may be set up at appropriate
locations which may be set up on contract basis or otherwise, using best
practices on the subject. Requisite funds be allocated at district and
gram panchayat level for execution of action plan which may be
monitored at District Magistrate level and finally supervised by the
Chief Secretary.

In compliance of above said order passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi on dated 08.02.2023, a meeting
under the Chairmanship of Chief Secretary, Government of Uttarakhand
was held on dated 31.03.2023. Copy of Minutes of Meeting held on
31.03.2023 is enclosed as Annxure-1.

COMPLIANCE STATUS

In compliance of above said order of the Hon’ble NGT and subsequently
meeting held under the Chairmanship of Chief Secretary, the concerned
District Magistrate has submitted its compliance status. Point wise
compliance is given as below:

1. Kedarnath Track & Hemkund Sahib Track

Action Points

Action Taken

especially during
the peak season

Kedarnath Track Hemkund Sahib Track
Limiting The Uttarakhand Government has made mandatory
Number of | provisions of online registration of pilgrims/tourists who
vehicles and type | are coming to the Chardhams. Once the registration process
of vehicles is complete, pilgrims are assigned unique QR codes for
further verification.
Restricting In order to facilitate smooth operation of the Chardham
number of . .
tourists Yatra, daily weather forecasts are also published and are

being broadcasted through electronic and print media on a
regular basis.
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Prior registration process would limit the numbers of
pilgrims/tourists as well as number of vehicles on the
Chardham routes. Appropriate parking space is being
earmarked for parking of vehicles at various locations.

Restricting  the
number of
equine/mules
based on
carrying

capacity study

Considering the total length
of track i.e. 19 Km., the
number of equines/mules
have been restricted to 5000
nos.
nos. are for pilgrims and
1000 nos. are for luggage.

Based on total length of
track ie. 15 Km., the
number of equines/mules
have been restricted to 1050

Out of which, 4000 |nos.

Following arrangement has been made for operation of
equines/mules:

SOP has been issued by Animal Husbandry Department
for operation and management of equines/mules.
Mandatory requirement of health check-up and ear tag
with details of equines/mules.

Galanders negative report of equine/mule is mandatory
before operation on the yatra track.

No sick equines will be permitted to operate on the yatra
routes.

Provisioning of veterinary doctors
temporary shelters of equines/mules.
Provision of a minimum of one week acclimatization
period to be given to equines.

Ensuring the availability of temporary shelters,
lukewarm water and fodder for equines at intermittent
distance along the yatra routes.

at permanent/

Review and plan
infrastructure for
waste management

QR

code based Deposit| QR code based Deposit

Refund System (DRS) for
water bottles have been
introduced in the Yatra route
in order to ensure traceability
and recycling of plastic water
bottles.

Urban Local Bodies (ULBs)
falling in the Yatra Route, are

Refund System (DRS) for
water bottles have been
introduced in the Yatra route
in order to ensure
traceability and recycling of
plastic water bottles.

Jila Panchayat, Chamoli has
engaged the Eco
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taking care of solid waste
management, however, area
other than ULBs, Zila
Panchayat, Rudraprayag have
made necessary arrangement
for solid waste management

The District Administration
has engaged Sulabh
International for waste
management (dry and wet
waste) and upkeep of toilets.

About 336 Safai workers and
30 Supervisors have been
deputed for waste
management.

Arrangements have also been
made for collection and
disposal of equines/mules
dung. Dung disposal sites are
identified.

Development Committee
(EDC), Bhundar for
management of dry and wet
waste. The collected dry
waste will be sent to Pulna
for compaction.

Provision of waste bins at
distances of 100 meters have

been made.
Arrangements have been
made for collection and

disposal of equines/mules
dung. Dung disposal sites are
identified.

Fast disposal of
dead mules and
other measures
for protection of
flora and fauna

In case of death of equines, post-mortem is to be conducted
within 24 hours by the concerned Veterinary Officer and
carcass will be buried as per SOP by the designated agencies.

Monitoring of cruelty towards animals will be done through
the members of District Society for Prevention of Cruelty to

Animals.
Safety 19 CCTV cameras have been
precautions and | provided between Sonprayag
determining to Shri Kedarnath Mandir.
CCTV  camera| Access to cameras has been
locations provided to designated offices
and Nodal/Sub-nodal Officers
have been appointed.
Preparing SoP |Display boards have been |Provisions of display/signage
and display | provided at various locations | boards have been made.
boards with Dos | between Sirobagad to Shri
and Don'ts Kedarnath Dham.
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Demarcation of | Areas have been identified for | Areas have already been
areas where | activities which are | identified  for  restricted
activities incompatible with the | activities in the Nanda Devi
incompatible environment. National Park and Valley of
with . . .~ | Flowers. A local volunta
. Trekking along the wildlife . ary
environment are organization, namely- Vikas
o protected areas and reserved o . .
prohibited/regul . . . Samiti, Bhundar is engaged in
areas is restricted with proper . .
ated . environment protection
waste disposal and penalty .
CL .. 7 |related activities in the areas.
provision in case of violation
reported.
Monitoring Sector and Assistant Sector | Sector and Assistant Sector
mechanism and | Officers have been appointed | Officers have been appointed
establishing from concerned departments | from concerned departments

control room

along the Yatra route. In case
of no response from the
concerned departmental nodal
officer, the contact details of
District Disaster Management
Officer and Nodal Officer,
Yatra have been provided.

along the Yatra route.

Daily Bulletin consisting of
incoming number of pilgrims,
number of vehicles, status of
roads, health check-up status
etc. is Dbeing published
through the website.

Yatra Control Room is also
created in Joshimath.

Developing
appropriate
mobile app

The Uttarakhand Government has made mandatory provisions
of online registration of pilgrims/tourists who are coming to
the Chardhams. Once the registration process is complete,
pilgrims are assigned unique QR codes for further
verification.

It is expected that the prior registration process would limit
the numbers of pilgrims/tourists as well as number of vehicles
in Chardham routes.

Further, the State Government has limited the number of
pilgrims who visit the Chardham shrines. This arrangement
will often put curbs and limit the numbers of pilgrims/tourists
in Chardham yatras.

Imparting
awareness and
education to
tourists,
inhabitants and
operators

Appropriate information is
published through display
hoardings and banners along
with online advertisements.

Appropriate information is
published through display
hoarding and banners along
with online advertisements.

Awareness campaign is being
carried out by UKPCB and

Awareness campaign is being
carried out by UKPCB and
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other stakeholder departments
from time to time.

other stakeholder departments
from time to time.

Taxi drivers and
bus drivers may
be involved in

Pilgrims/tourists are made aware through taxi drivers and bus
drivers. Various interaction meetings with drivers are being

organized by the Transport

Department and the Police

raising Department.

awareness

Discouraging use | Enforcement drives along | Enforcement drives along
of food and with awareness programs are | with awareness programs are
products undertaken from time to time | undertaken from time to time

packaged in
plastic (Ban of
SUP)

in order to discourage use of
the banned Single Use Plastic
Items.

in order to discourage use of
the banned Single Use Plastic
Items.

Encouraging
depositing waste
at designated
places

QR Code based Deposit
Return System was
introduced for plastic drinking
water bottles in Kedarnath
Yatra route in 2022. The
same is being continued along
with vast coverage.

Under the said scheme, an
additional amount is charged
from the buyer and refunded
once the customer returns the
empty plastic container or
wrapper. This scheme would
increase collection of plastic
packaging waste along with
their traceability and
moreover, it would inculcate
the habit of safe disposal of
plastic waste.

QR Code based Deposit
Return System is proposed in
Hemkund Sahib Yatra route
for bottled drinking water.

Under the said scheme, an
additional amount is charged
from the buyer and refunded
once the customer returns the
empty plastic container or
wrapper. This scheme would
increase collection of plastic
packaging waste along with
their traceability and
moreover, it would inculcate
the habit of safe disposal of
plastic waste.
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2. Yamunotri Track and Gangotri Track:

Action Points

Action Taken

Yamunotri Track Gangotri Track

Limiting The Uttarakhand Government has made mandatory
Number of provisions of online registration of pilgrims/tourists who are
vehicles and type | coming to the Chardhams. Once the registration process is
of vehicles complete, pilgrims are assigned unique QR codes for

further verification.

. In order to facilitate smooth operation of the Chardham

Restricting . :

Yatra, daily weather forecasts are also published and are
number of . . . .
tourists being broadcasted through electronic and print media on a

especially during
peak season

regular basis.

It is expected that the prior registration process would limit
the numbers of pilgrims/tourists as well as number of
vehicles on the Chardham routes. Appropriate parking
space is earmarked for parking of vehicles.

Further, the State Government has limited the number of
pilgrims who visit the Chardham shrines. This arrangement
will put curbs and limit the numbers of pilgrims/tourists in
Chardham yatras, at particular points of time.

The State Government vide Order No. 564/XVIII-(2)/08-
13(1)/2008 dated 21.04.2008, limited the number of tourists
to Gangotri. As per order only 150 tourists/devotees are
allowed to enter on the Gangotri Gaumukh route every day,
and entry within the radius of 500 meters before the
Gaumukh mouth is prohibited.

Restricting
number of
equine/mules
based on
carrying
capacity study

Pre-registration,  insurance,
health test of horse mules in
Shri Yamunotri Dham 1is

As per Government Order
No.- 1156/XVIII- (2)/08-
13(1)/08, paid permits are
issued to 15

being done compulsorily by
District Panchayat and
Animal Husbandry
Department. Each horse and
mule are being given unique
numbers.

A horse shelter is being
constructed at Jankichatti,
where  arrangements  for
health check-up, food and

lodging have been made for

only
horses/mules per day for
Gangotri track. In addition to
the above, operation of any
horse/mule on the Gangotri
route is prohibited.

The process of registration
and fee of horses/mules
mentioned above is done by
Nagar Panchayat, Gangotri.

Page 8 of 16




106

horses and mules.

Prepaid counters are being set
up for the operation of horse
and mules on the Yatra route
at a fixed fee for the
pedestrian route (5 km) of
Shri Yamunotri Dham.

State Government has
restricted the operation of 875
horses/mules in a day.

Alternative track route is also
available to Yamunotri Dham
to facilitate smooth
movement of horse/mules.

Team of personnel from
Police, Zila  Panchayat,
Animal  Husbandry  and

Revenue departments etc. are
deployed at the barriers who
will ensure the permissible
number of horses/ mules.

Sick, tired, injured horse
mules are not allowed to
travel through the barrier.
Arrangements have been
made for hot water for the
horses and mules to drink on
the main yatra route.

Review and plan
infrastructure
for waste
management

Detailed action plan has been
prepared by the Zila
Panchayat for disposal of
non-biodegradable solid
waste and biodegradable solid
waste on the Yatra route.

A total of 50 dustbins have
been installed by Zila
Panchayat, Uttarkashi on Shri
Yamunotri Yatra pedestrian
route. For management of
horse/mules dung catchpits
are prepared on the way.

A total of 23 Paryavaran
Mitra are deployed for
cleanliness management in
Gangotri Dham. Appropriate
arrangement of toilets are
made.

In case of violation, challans
are made by the Nagar
Panchayat under Anti
Littering, Anti Spitting Act.

100 percent door-to-door
waste collection is done in all
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Non-biodegradable waste,
consisting mainly of plastic
waste, 1s brought to the
Plastic Compactor at
Jankichatti for compaction
and further disposal for
recycling.

Apart from above, local
bodies along the Yamunotri
route viz. Nagar Palika
Parishad, Badkot; Nagar
Panchayat, Naugaon have
also made additional
arrangements for cleaning,
sanitation and solid waste
management during yatra
season..

For management of plastic
waste in Yamunotri dham and
yatra route, QR code based
Deposit  Refund  System
(DRS) is being implemented.
Under the said scheme, an
additional amount is charged
from the buyer and is
refunded upon return of
empty plastic containers or
wrappers. This scheme would
increase collection of plastic
packaging wastes along with
their traceability and safe
disposal and moreover, it
would inculcate the habit of
safe disposal of plastic waste.

the wards of the local body
and source segregation is
done at the waste site itself.

Efforts are being made to
make compost by putting wet
waste in Compost Pits. Dry

waste is compacted by
compactor and sold for
recycling.

The Local bodies located
along the Gangotri yatra
routes also made additional
arrangements for cleaning,
sanitation and waste
management during yatra
season.

Sewage  treatment  Plant

(STPs) is established for the
management of liquid waste
in Gangotri Dham.

For management of plastic
waste in Gangotri dham and
yatra route, QR code based
Deposit  Refund  System
(DRS) is being implemented.
Under the said scheme, an
additional amount is charged
from the buyer and is
refunded upon return of
empty plastic containers or
wrappers. This scheme would
increase collection of plastic
packaging wastes along with
their traceability and safe
disposal and moreover, it
would inculcate the habit of
safe disposal of plastic waste.

Fast disposal of
dead mules

Dead horse/ mule bodies are
disposed of in deep burial at
appropriate sites.

Horse/mules dead on the way
of travel, their dead bodies are
disposed of in deep burial at
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for protection of
flora and fauna

Sick and injured horses /
mules are  treated  at
Jankichatti by the Veterinary
doctors

appropriate sites.

Sick and injured horses
/mules are treated by the
Veterinary doctors placed at
required locations.

Safety CCTV cameras (09 nos.) are | CCTV cameras (12 nos.) are
precautions and |placed at Yamunotri mandir|placed at Gangotri mandir
determining premises, bathing ghats and | premises, bathing ghats and
CCTV  camera | Yamunotri track and are|parking areas and are
locations connected  with  various |connected  with  various
monitoring centres viz. Police | monitoring centres viz. Police
Chowki Jankichatti, SDM |Chowki  Gangotri, Police
Office Barkot, Police Control | Control room Uttarkashi and
room Uttarkashi and District | District Magistrate Office
Magistrate Office Uttarkashi. | Uttarkashi.
Preparing  SoP | Display boards are installed at | Display ~ boards  will be
and display | various places along the road |installed at wvarious places
boards with Dos | and pedestrian routes for Shri|along the road and pedestrian
and Don'ts Yamunotri Dham, on which |routes for Shri Gangotri
general instructions related to | Dham, where general
travel, health, cleanliness, | instructions related to travel,
environment, and rescue in |health, cleanliness,

traffic emergency situations
are displayed in Hindi and

English languages.
Broadcasting of audio
messages through the PA

system at various places is
also done. Information is
made available by distributing
pamphlets to the travelers.

environment and rescue in
traffic emergency situations
are displayed in Hindi and

English languages.
Broadcasting of audio
messages through the PA

system at various places is
also done. Information are
made available by distributing
pamphlets to the travelers

In order to  maintain
cleanliness, special
cleanliness drives and public
awareness campaigns  are

conducted on the ghats in the
dhams, the forest adjacent to
the city area and on the
Gaumukh road.
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Demarcation of | On Shri Yamunotri Dham|On Shri Gangotri Dham
areas where | pedestrian road, pilgrims are | Gaumukh pedestrian route,
activities allowed to walk only on the | pilgrims are allowed to walk
incompatible designated routes. Forest|only on the designated routes.
with Police, PRD and SDRF |Forest Police, PRD and SDRF
environment are |officers posted at various|officers posted on the route
prohibited/regul |locations also guide the |guide pilgrims to travel on the
ated pilgrims to walk on the|designated route. Pilgrims are
designated route. also made aware to preserve
o the flora, fauna and
Pilgrims are also made aware . .
environment through signage,
to preserve the flora, fauna .
. audio messages/pamphlets
and environment through eic
signage, audio '
messages/pamphlets etc.
Monitoring CCTV cameras (09 nos.) are | CCTV cameras (12 nos.) are
mechanism and |placed at Yamunotri mandir |placed at Gangotri mandir
establishing premises, bathing ghats and |premises, bathing ghats and
control room Yamunotri track and are|parking areas and are
connected  with  various |[connected ~ with  various
monitoring centres viz. Police | monitoring centres viz. Police
Chowki Jankichatti, SDM |Chowki  Gangotri, Police
Office Barkot, Police Control | Control room Uttarkashi and
room Uttarkashi and District | District Magistrate Office,
Magistrate Office, Uttarkashi. | Uttarkashi.

Developing
appropriate
Mobile app

The Uttarakhand Government has made mandatory provisions
of online registration of pilgrims/tourists who are coming to
the Chardhams. Once the registration process is complete,
pilgrims are assigned unique QR codes for further
verification.

Prior registration process would limit the numbers of
pilgrims/tourists as well as number of vehicles on the
Chardham routes. Appropriate parking space is being
earmarked for parking of vehicles at various locations.

Further, State Government has limited the number of pilgrims
who visit the Chardham shrines. This arrangement will put
curbs and limit the numbers of pilgrims/tourists in Chardham
yatras, at particular points of time.

Page 12 of 16




110

Imparting
awareness and
education to
tourists,
inhabitants and
operators

Display boards are installed
at various places along the
road and pedestrian routes
for Shri Shri
Dham, on which general
instructions related to travel,
health,

environment,

Y amunotri

cleanliness,
rescue  in
traffic emergency situations
will be displayed in Hindi

and English languages.

of  audio
messages through PA system
at various places also done.

Broadcasting

Information are made
by distributing

pamphlets to the travellers

available

Display boards will be
installed at wvarious places
the
pedestrian routes for Shri
Gangotri Dham, on which

general instructions related

along road  and

to travel, health, cleanliness,
environment, rescue in
traffic emergency situations
are displayed in Hindi and

English languages.

Broadcasting ~ of  audio
messages through PA system
at various places also done.
Information are made
by distributing

pamphlets to the travellers

available

maintain
cleanliness, special
cleanliness drives and public

In order to

awareness
conducted on the ghats in the
dhams, the forest adjacent to

campaigns are

the city area and on the
Gaumukh road.

Taxi drivers and
bus drivers may
be involved in

Pilgrims/tourists are made aware through taxi drivers and bus
drivers. Various interaction meetings with drivers are being
organized by the Transport Department and the Police

raising Department.

awareness

Discouraging use | Raincoat made of plastic is|Single use plastic items are

of food and banned in Shri Gangotri dham | completely banned in the city

products and Shri Yamunotri Dham area. From time to time,

packaged in challans are made in Dham

plastic (Ban of while running special

SUP) campaigns regarding the
above. Raincoat made of
plastic is banned in Shri
Gangotridham  and  Shri
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Y amunotri Dham

Encouraging QR code based Deposit Refund System has been implemented
depositing waste | for the management of plastic waste at Shri Gangotri Dham
at designated and Shri Yamunotri Dham and Yatra route, for which MOU
places has been formed with Reckyal company. Plastic solid waste

will be collected and sent to recycling. There is a mechanism
for systematic collection/deposition and disposal of plastic
packaging waste in the QR code based Deposit Refund
System.

Under the said scheme, an additional amount is charged from
the buyer and is refunded upon the return of the empty plastic
container or wrapper. This scheme would increase collection
of plastic packaging waste along with their traceability and
moreover, it would inculcate habit of safe disposal of plastic
waste.

I11.

IV.

Standard Operating Procedure (SOP) for operation of Equines:

The State Government vide letter ref. no. 775/xv-1/23/4(12)22 dated
01.05.2023 has issued Standard Operating Procedure (SOP) for operation of
equines in yatra routes. SOP also limits the number of equines to be operated
at a particular point of time along with mandatory provisions to be made for
up keeping of equines. In case of death of equines, provisions of post-
mortem made compulsory within 24 hours by veterinary doctors. Disposal of
the deceased is recommended through deep burial.

Copy of SOP issued on dated 01.05.2023 is enclosed as Annexure-2.

Environmental Awareness Activities during Char Dham Yatra, 2023:

The Char Dham route of Uttarakhand has been popular for pilgrims all over
India for centuries. The rate of those seeking to find peace and solace in the
four holy sites of Gangotri, Yamunotri, Kedarnath and Badrinath has
increased manifold in the past few years. State Government figures say that
no less than 45 lakh pilgrims went for Char Dham Yatra in 2022. There are
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indications that the number of pilgrims coming to Uttarakhand for the Char
Dham Yatra of 2023 will far exceed this number.

While the income generation that is associated with increased tourism is
welcome from an economic standpoint, tourism leads to increased spikes,
particularly in plastic waste generation. With the government’s focus on
increasing amenities and making all-weather roads, tourist inflows have
increased substantially. All this exerts enormous pressure since the usage of
plastic packaged products increases significantly with more tourists and
pilgrims. Water, juice and soft drink plastic bottles, biscuit wrappers, multi-
layer plastic packets, packaging material etc. are just some of the forms of
plastic that is generated on the route.

The mountain terrain and pressures due to a massive floating population
makes the issue of plastic waste management even more complex and
challenging. Such challenges of plastic waste generation due to increased
pilgrimage and tourism are extremely relevant not only for Uttarakhand but
for all Himalayan states in the country.

While the Uttarakhand government is working on a war footing to build the
waste management infrastructure, it is also aiming at increasing awareness
about plastic waste management so that the common public, pilgrims and
tourists feel responsible for a clean and plastic-free environment and does its
bit.

UKPCB’s Commitment to Combat Plastic Waste

The Uttarakhand Pollution Control Board is working tirelessly in the
direction of addressing the challenge of waste management, especially
plastic waste. Considering the increasing number of people visiting the four
holy sites of Badrinath, Kedarnath, Gangotri and Yamunotri, processes need
to be put in place to tackle the waste management challenge along the routes.

Apart from raising awareness among the local public, pilgrims and ULBs,
there is a need to keep track of areas for improvement and address
immediate challenges, such as trash dumped on the route, lack of awareness
among pilgrims, paucity of dustbins, etc.

Plastic Nirikshan Avam Jagrukta Rath (Plastic Rath) is a monitoring and
awareness action plan of the UKPCB that is aimed at ironing out the above
issues and more so that not only does the current yatra stay one without trash
dumping and SUP usage, but so that the coming yatras can build upon this
practice and make it even more efficient.
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Activities Undertaken in Char Dham routes

The first phase of the Plastic Nirikshan Avam Jagrukta Rath (Plastic Rath)
started from May 25, 2023 to June 24, 2023. The first phase was based on the
pre monsoon period in Uttarakhand. The second phase post the monsoon
season will restart from beginning of October and continue till the closure of
the holy portals in the shrines of Badrinath, Kedarnath, Gangotri and
Y amunotri.

1.

The three Plastic Raths covered a distance of 6,186 km in 28 days (Average
221 km a day for 3 raths, Average 74 km a day for each Rath.

The three Plastic Raths have been to 381 different areas on the Char Dham
routes.

. Teams associated with Plastic Rath has conducted regular awareness

sessions with community members and pilgrims & tourists in public places
and with local authorities in their work areas. Displayed standees, banners,
posters and distributed handouts/leaflets to local people and
pilgrims/tourists. Cloth bags were also distributed.

About 11,300 awareness posters and stickers were distributed by the three
Plastic Raths during the above 5-week period.

Photos and videos were sent by all Plastic Raths on a regular basis.

Twelve notices were issued to respective local authorities based on
evidences received from the three Plastic Raths.

Observations

The activities has been successful in the following ways.

1.

2.

It created awareness about banned single-use plastic items and waste
management.

Instilled a sense of caution among Nagar Nigams/Nagar Palika Parisad and
Nagar Panchayats, as well as sanitary inspectors.

It proved that monitoring of strategies is as important as implementing
them.

Photographs and media coverage of activities undertaken is enclosed as
Annexure-3.
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T, P HEE R ¥ A HAT—561 / 2022
!1 vashi Shgbhna KagherliFlTFl YRd G99 9 379 % R ki b fl H10 Emﬁav—\mr ERT

1. 50 fISH HAR Areaq, AfE, afeRvr EReIvT U9 STy aRkad fasm,
ITRETS AT |

2. 2 3P HAR, Yford FBIFQ®, ITRIRITS |

. o Rig #Aiom, orR wfea, gafeRer w6jerr U9 Soary gRads fammT,
IERETS N |

. B.OARIE, G 99 RIS (TaTaR0T), ITREvs |

A gl s, e, oa wafeRer ey, SaRavs |

3 D, YRS, A Afd, STRRIvS Yguur =y 918, QeI |

RTEeRY, FEUART vd SRR, Sar@vs (V.C, & ArgH 9) |

5N g&Her A, JU A4, gded f9RT, SaREve omaH |

w

® N o u oA

HIyH 98 H SuRYd |awd UfeIfidl &1 w@rrd _d §Y 968 @l
IR fhar TaT| dod A WY, uafarRvl RV U9 Sofarg uRadd AW,
IERRITS AR §RT YR A e A&A—561,/2022 H A0 WG §RT
a1 08.02.2023 BT UIRT MY & Hey # JeA AT FEIGY Bl T PR
gV Sceid fbar T 6 A1 qed: SERAR, FHAR, TG T THRUS
Hifgd AR R TR AFGl & Ieaiad, R I F B/ TRED I
@ faaro, afFEY §7 ¥ O—EeRl @ A—d Ud wal @& AR ud
Tafereiig Adl & IUT 2] UATK aRRil | Sfa wERel @ wdy #
SRR farar mar &
2— oW AfYd, STRRIvS YgEY =T d€ gRT faid dRiT AT s
UETIT He 3fded H Ao WfeROT gR1 A6 12.08.2022 B UIRG AR B
®9 H a4 FRus, d= yguu FRE 418, aas; @1 ege H e
afafa @1 7o faar R 8| S FART gRT e fAieror s fa|ie 10.01.
2023 @I A0 WRHRT # YA /3Rad @l T8, e Iad @iy g’ udd
IET AN A HR-EeRl @ G FEa $%9 1@ qa-gE @ AR 'g
Y aven ®Ifid -4, Jd Os—dekl @ ¥al o 9any e &
THHU U4 FAIRU &1 Ggfd @awn &)+ Ud ©iRed JJulde o1 3ifergd
Ragaed @ wram @ feaRa o @& gena A @ &)

S JAfAREAT AW qiHd, 918 gRT Y6RoT H H10 HEHRT gRI f&icb

08.02.2023 I UIRG Q¥ & Gy # URIfAdRor yqd fHar a1 vd =00
ISAReT & Q¥ f3Hid 08.02.2023 ¥ IfeaiRga falRad fawgall @& weg o

Annexure-1
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ST HIIAT AT —

Limiting Number of vehicles and type of vehicles.

Restricting number of tourists especially during peak season.

Restricting number of equine/mules based on carrying capacity study.
Review and plan infrastructure for waste management.

Fast disposal of dead mules and other measures for protection of flora and
fauna.

Safety precautions and determining CCTV camera locations.

= Preparing SoP and display boards with Dos and Don'ts.

Demarcation of areas where activities incompatible with environment are
prohibited/regulated.

Monitoring mechanism and establishing control room.

Developing appropriate Mobile app.

Imparting awareness and education to tourists, inhabitants and operators.
Taxi drivers and bus drivers may be involved in raising awareness.
Discouraging use of food and products packaged in plastic (Ban of SUP)
Encouraging depositing waste at designated places.

Allocation of requisite funds at district and gram panchayat level for
execution of the action plan.

3— RrenfEeR), FauanT (d IR gRT AT HRAT T fb I
TeR—2 ¥ SfeaRea el ® srfa@ @ o @ & aur de—ww™l, A
At R AETE A Bg THAML, IR @ o1 g 8, R ScRmEve uguur
= 91 #Y 02 Raw & HidR Sueer &1 & WA |

4— YD I WRETSD, TAIERYI, STREUS GRT G SR A1 {6 e
JET AR R He—TERl 3 W& JGAN [HY M Bg Cid BT &9 BT
3fider fsar ST 3avdd BN |

5— gferd #EIMee®, STRIEvS §RT aTd BRI a7 6 ary™ I&r |
FifE area J A & qrRI—aer R At ff = w1 2|

6—  UIRU & day ¥ fEr-fweiewrg g@ wf¥e 986y g/ e
a3 farar ar —

(1) HI0 WIABROT §RT faAid 08.02.2023 & WIRT Qe & w9 # |fafq
I dod A Rrafrer, el wfed waftd Tt gur—ugures, dareh
famT &1 f mfE v sma | wrr 1 Ao wiReRer & I ey S 08,
022023 @ A H A3 famTl & wefdra fawgen @ srured M= / R
@ @ sreraa Rufd afta Scvreve ugwur =0T 9 31 Suee R 8g
e far o |

(FTIaTEl—ugtaRor fa9rT, SERIEUS A9 / PCB)
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2) A0 UIRUT gRT UIRA QY @ A H Renfer, $swarT v
ICRSEN gRT AR @ Tz SR Ao &1 02 fgd & Wik wew 4,
ITRIETE Yyl =0 9 &l Suaer w13 o | renferaiRal gRr Sueer
FRIE TS IMRAT TR AT frN & |y a9y wfia axd gy SR a1 98
AT o e B, BT T IR, T YIAT BRIATGH TAR B 1Y |

(riaTEl- e, wauarT, ScvaEl vd PCB)
(3) ORYM I AT A aEAl B W1 UG gl B USR B A B
S B s JfETd UKE IR fhar § Ud 99 gwdd bl | @l
M d8% ¥ Ugd fhar S |

(@rfardl—wefta frenfaer, gfera fawr, uResw, pcB)
= # o ufenfral &1 e=rare s @) S8 @1 A fhar |

Signed by Vijay Kumar

Yadav

Date: 04-04-2023 13:12:12 (fasra HAR aTga)
afea |

ITRIGUS I
W&I— 112333/ XXXVIII—1—2023
eI fRAie— 05 3rie, 2023

gfaferf— fr=feRaa &1 aamet vd smawas sriarE! g Ufta—

1. e /3R AfE, agparer, derdl [t e, e e e, aw
e faar, gdes favrT vd aRage 39T, SeRRave ORI |
. gferd A1 cers, IREvs |
. UG I EREd (qUieRT), STREvS |
. Few®, o yafaRer fAeeery, SaRETs |
. e Wftd, SaRIETS ygul R 91, <ERIgT |
. Rrenforer), wewanT, Scree vd a9, STRETS |
TS |,

o A WN

Signed by Dharm Singh
Meena
Date: 05-04-2023 11:02:01 (t—IFf ﬁrg TfIUT[)

IR Ifg |
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A& /XV-1/23 /4(12)22
Uy,
oIS BHAR WS
Hgaa afea
[ STRIEVE A |
| A,
ESCICERECINS
IIRIEVS, RIS | |
RATET ST aevigd - et (| 3@, 2023

fawa : aEn ArTt W sreadeiia ugpell & Hates g Standard Operating
Procedure & W= §

I8y,
SWIgd favged s § U5 W1 11390 /2023 / UGUT—HT /
- H0H0=I011035(8) / 2023—24 fRATH: 25042023 & HH H ATA AN WR ITGa¥d
Gepett & Harerd ©q fTaq Standard Operating Procedure feifRe fobar sier «

7 -

1" ; gra1 " &g gl 5000 (UFa &IR) sregdeiia uy) @ endar R
4000 (AR BWIR) T &G Yd 1000 (Vb &WIR) AT d1e+ oq MeiRd fbw, =
2| e frerier (amr—<ir) & fo ufa fremiier T 263 sreaaiia g
(@t 19 fHoflo & F=MRT Bg 5000 3TNy Uy)) Ud BHHEUS M H
IMTTeIH I D FATAT & AR B, I3 AT UR 9GYR3T Pl T GIoTd
qoIm e deex @ S wawen 2g, Ui fhdHieR siftiead 70 sreaasia gyl
(@ 15 fdoflo @ g =Y 1,050 IwIIAA oy B ifoyepcr enRar e
fRuiRa fear S 2|

L2 amn ant W uRE oY) W@ gRT sifiean 2 sreddei Uy @Y e
far s | ufafes e sreadefia uyl & e gawm’ e @t Efa gl
B I AR W e e yRRefdl vd 3vs ardraR 4 aui, 9%
- 3Megfte & SR 3egaeii Rl H SR, @il |1, AN sR B dRe
BT GG A d91d g NaWH ¢ [ IR 8 Ho—HY g W IRy s
Waﬁqﬁawwgﬁﬁﬂﬁaﬁmlmaﬁwmﬁa%wwm
®Y A BH A BH 20 A IRME far S |

4. IET AR R IET A U UAS U B Hell ISR WReY e fhar
SR | el gEor H fhf ) gBpR B DI W BN B U 3Ied R b
IIAT AR W) uRagd 3 rgafa w781 & S |
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5. AT W | Yd 3vgaiy yYRil & W@iRdl gRIGlander TRIe0T HRTaHx
g RUIS ama1 9 gd wd fBa1 SR | Glander wigor Ruie faifea 89
- IR &Y 3readefia ugpelt &1 amEn # Al fhar S |

6 .  Uoligd ugfafeea ISR & gR1 raddia uyEl & Wil @
e W Rad fefa e oen, Rrad seaddia wpEl & &M )
Applied Ear Tag &1 =R, U] B HIgWl, doi-, JEAd: AT SR | “
7. ®faYyy qyREmAAl gRT AT akd S B 90 H Ad AT o B
SR | 93l ®I MR A Bl 81 el € | 59 93l & ey &
HRY g B R AT & [Iwg e s eria ghad e o
& TUTA T Ud 31 fhRfl BriCRi WveT & wed {Eeiel Pl METT YaT.
gq FafAd w9 9 aaaga adilen do ogd fdhar SR den uypureH fawmr
@ JRHERY BT AUCIIR Tad fear SR |

8.  dfaud Uy W@l gRT =R 3 oy fhll SRier werr grT mefed
fRIRgy SARGR 370 TR W AW SYANT H R o %2 2| 39 AafAdar
@I AbAT BY R YA fbar S |

9 amr wn @ amuR RIRRY Td e At W oy 9 deox & e
ol srar aRUT Uy Rifberery @) vumgEr 6 SR | Uy Rifbearad w
ugIfafecd (WfaeT W) den tRae &) Hgfaa @ e |

10, =T A0 W AT # Y O diel sreadeiy gl @ et # fore o
A9 gd a3 3 Hhifae gfe & JguR YAdH e |WE @ IAgwed Aaf
gRRaa & Wl Rt 5 ugy &9 & IgaR 399 31y &Y glet A |-
1. e gdodloWloto 3l ITRRIVS YYHST dI$ Ud ITREUS UGHU
T 9 @ wreEw | gRfud e & Fifiel 89 Uy dedroT gd gy
fra=or A AR B wifduri, qlo ST <ArATerdl, "o STedH RS U4
Ao ISHA BRA wiievor g R M ATt amewt @ wfy Sivewer 2g
ISEROT BT BT SIS far S | AR F @ s Rergve
deAd HUA AT ERIAD el (@A 3Mgoclodlodlo) & ygfafbeaTiaal gRT 0
ydd e figed sraddia ogeit @ Rifbear/vews 2g ge fadh,
FRiftrear ufthary /At aoerg ol & | agurers fadmT @ ggfafeefiel vE
qgarfl ®fel 8g 9 fARw uRerr 8g RARUe deadt oidd e
3Mgodlodlotlo JrdT 32q bl BY fdevsl Uy bedrT HRey—FT sfvear 4
WWW$WW$W—W#¢WWO
W%Wwﬁawmwﬁwﬁﬁqwmﬁm
SR |

12. wﬁwmﬁmmﬁﬂ@m@wﬁm@ﬁuwﬁaﬁ
3bTel G Bl &2AT § HEMRN bel T Sidl Adi & Ugfa 8 & ameier &+
REdl €1 24 99 & AIaR Hd Avaaeid Rl & va FARarer @ gd safdese
Rard ugfafeear sferl grr Frfa 51 S & Suwa, ¥a sregaefia gl
@ wdl B PRI W & #ead A ol & Aar Tew e far s srgar
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~ YAQIE R Uy o8 & FRARY & 9| wafdwse Rurd # faae @ Refy
W 9d 3eqavi UY & T Pl TP PR &I OH | |
13, IE1 & IR G-/ MR U 3eedeiia gyeil &l arar /e W
e B AT Bl & SR | U R SRERY "Iffd R &y 9M & IWRI
afe sregqeiia Uy AT AR R PRI AR BT 2 A UEE & fog eders vg
ST JHTT UF FRET BR e SR |

14, fe ggEadl gRI1 uy sral Faro fefaw, 1960 &1 Ieoraw fhar
T & o QY e # ugard & RAeg wom gaw Rud ool el s
15, TR & Ufd sFERdd wxal B S srEr i wIv WO yMId!
Wmmﬁ%@mﬁﬁmﬁ?ﬁmﬁﬁﬂﬁﬁmWoﬁo@oQoﬁ
ueq el & wy # Aftafera fawrl (wepure fanm, i e/ Ry
tarrd, 99 favmT /ugmer Evr 4 vd gfer @) & sfeiiRar & ufafafa
HH®T & Tl | Ui &l & /81 el & % $ AT A, AT A1 H
e U W ardfed argdeie @) Sitd, 39T FAldd b Bl wid, Gl 99
ERT Th1 & AT & Sird, °rge /IR0 9Ri BT Rgihe B YRaE= | [T -
frd SIM, 9y Fg @1 <9 A g Bl ggEr, ¥d Aarer @ Afd ) S
F SR g frafiaar fiem R aRfyd AR gRT Bl SrdarEl @
SR | B 7
16 . dafed ar @ g il /AER RfRI 4 1 9 2 & g w
TYRAIA B R R Rl 3easet Sudel BRI O™ | g 3reaeenaii W
faSTell vd IR dUHE 91l A Uil @) Sfed @even gRiEd & sna
TqAT AT & AJwU Sfad X W UYSMER Td IR & Iudeddl gAkad @i
SR |

17. AT A0 OR ST W AR Aedd &9 W 9ie} 89 B BRU h )
THR B AMATdhTel Rafd § Fd B uHr AR»Ig F81 8 Irdl 2| 59 H9 4
cldl W TRR Bl Tead URIT A Siie g AP HrRiar] bl o, SR
Tt vd sregdeiia Uyl W@l &) i Wl FHRIT &1 GERTE AT S 9@ |
' A 39 W H g3 U Ped & MeY g & b Iad Standard
Operating Procedure &1 &glg ¥ 31Ul GHRed fhar S |

‘ a1y,

Signed by Rajendra Kumar
Bhatt

Date: 01-0856E R Eho.aa
Y A |

e
G~ ) /XV-1 /23 /4(12)22 dgfesifdd |

gfaferd fr=feiRaa o1 =l vd sravgs riarE! &g Uit —
. HUSATYd, TgdTcT / BHTS, ITRIEUS | '
. I ReTfEre, SERAvs |

. 3R fAQere, a1 AsIfeener |

. AR A<, UgUTed, Tedrd / HHS, ITRRATS |

B WO -
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BISd |

3T 9,

Signed by Ambika
Vashishth

Dat(mmm
319 afrd |
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PHOTO GALLERY
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MEDIA COVERAGE
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